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Ramgundam-Nlzamabad Rail LInk 

2969. Shri 'VI. R. Krishna: 
Shri Ramapathl Rao: 

Will the Minister of Railways be 
pleased to state: 

(a) whether the Railway Board 
have authorised the newly constituted 
South Central Railway Zone to 
examine the feasibility of new rail-
way lines. in the area covered by the 
Zooe; and 

(b) whether the Ramgundam-
Nizamabad Rail Link proposed by the 
erstwhile Nizams State Railway will 
he taken UP for investigation by the 
Zone? 

The D~puty Minister in the Ministry 
of Railways (Shri Sham Nath): (a) 
lind (b). No. 

Lower Grades or Coal 

2970. Shri Rameshwar Tantia: Will 
the Mini,ter of Mines and Metals be 
pl~ased to stat£': 

(a) whether it is a fact that the 
National Coal Development Corpora-
1 ion is offering substnnt ial rebates on 
th{, sale of low(,r granr's of coal; and 

(b) whether it is also a fact that 
the NCDC is already producing such 
eoal at 3 loss? 

The Minister of Mines and Metals 
(Shrl S. K. Dey): (a) For low grade 
~eal i.e. Grade IT and Grade III A & 
B non-cnking variety and Grade HH 
Of cokin~ variety Government have 
of'lly fixPd ceiling prices whiCh indi. 

cate the maximum priCe that a pro-
ducer can charg-e for it and, therefor~. 
the question of oftering rebate d05 
not arisp. 

('b) No Sir. It is not a fact that all 
such coals are being produced at a 
loss. 

Passenger Amenities at Rupar-Nan,aJ 
Section 

2971. Sllri Daljlt Singh: Will the 
Minister of Railways be pleased to 
refer to the reply given to Unstarred 
Question No. 4685 On the 29th April, 
1966 and state: 

(a) the eftect of the instructions 
issued to the Northern Railwav fel' 
taking up the essential paS'Senger and 
staft amooities works at Rupar-Nangal 
Section; and 

(b) the detail of the works takeD 
in hand So far? 

The Minister of state In the Mlnill-
try Of Railways (Dr. Ram Sabhag 
Singh) (3) Some of the essential pas_ 
senger and staff amenities works OD 
Rupar-Nangal Section have beea 
takpn in hand while other cases ara 
being processed. 

(b) The details of works taken in 
hand so far are as under:-
Name of work. 

1. Pl'ov:ding shed over passenger 
pl"tform at Nangal Dam. 

2. Providing flush system latrines in 
1ft and 2nd Class waiting rOOm at 
Nangal. Dam. (Completed) 

3. Providing shed o\'C'r passenger 
platform at Anand Pur Sahib. 

4 Providinl( 6 "dia boring to instaU 
4" dia tube well at Bhanupali. (COIll-
pl"tedl. 

Railway Medical Officers 

2972. Shri D. C. Sharma: Will the 
Mini,!er 01 Rallways be pleased t. 
state: 

(a) whether the Central Exeeuti'l'e 
of the Railway Medical Officers' /oJ. 
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aoeiation had demanded that railway 
medical officers be brough t. on par 
with Medical Officers in the Central 
Government Health Schpme; 

(b) whether there was general dis-
eontent among the Railway Doctors 
because of this disparity; and 

(c) if so, the acOon taken or pro-
posed to be taken in the matter? 

The Mlnt.ter of state In the MinIs-
try of Railways <Dr, Ram Subhag 
Singh): (a) Yes, 

(b) Several representations have 
hpf'n rcc'2ivcd from Railway Medil-al 
Officers. 

(c) Tho::! case of Railway Medical 
OffiCf"TS i~ under consideration of the 
Railway Beard. 

Accident between Pakkam aIId 
Madurantakam Stations 

2973_ 8hri Ram lIarakh Yadav: 
8hrl Vlshwa Nath Pandey: 

Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact that the 
Rameshwaram·Madras Passenger train 
met with an accident between Pakkam 
and MadurantakBm statiO'lls on lhe 
Southern Railway on the 3rd Nov-
ember, 1966; 

(b) if so, the causes of the 
accident; and 

(c) the total amount of loss to the 
Railway property due to the accident? 

The DePUty Minister In the Minis_ 
try of Railways (Shrj Sham Nath): 
(a) Ycs. 

(b) Prima fllcie, the cause of tn" 
accident was the cyclonoic weather 
conditions prevailing at thnt timC'. 

(e) The cost of damage to railway 
propE"rty wa::::: estimated at approxi-
mately Rs. 21,225!-, 

Import of Art Silk 

2974, 8hri Subbaraman:. Will the 
Minister of Commerce be pleasod te> 
state: 

(a) the quantity and quality of art 
silk imported during 1963-64, 1964-65· 
and 1965-66; 

(b) from which countries it has been 
imported; and 

(c) the uses to which it is put in 
the country? 

The Minister of Commerce (Shrt 
Manubhal Shah): (a) The quantity 
and Quality of art silk and other syn-
thetic yarm imported during 1963-64. 
1964-65 aI'd 1965_66 was as under:-

J.Quantity in Million Kg_,) __ 
Yisoco~c Acetate ray- CUflramon- Syntlwlic 

Year rayon yarn on yarn rum raY(\l1 yarn Total 

1963- h4 4274 

1964-65 1 149 

1965-66 o 179 

(b) Bulgaria. CzeChoslovakia. 
Canada, France. Germany (East), Ger-
may (West), Hungary, Israel, Italy, 
Japan, Netherlands, Palond, Switzer-
land and U. K, 

(c) The imported art silk and other 
.flynthetie ~'arns are used for the manu_ 
tacture of woven/knitted fabrics, hosi-
ery, rope., cordage, braids etc, 

yarn 

0,590 1·470 4 882 11.225 

0.905 2·322- 6 928 1 r .304 

0.163 0·367 3727 4435 

Allowance Paid to TYpists on Indlaa 
Railways 

2975, 8hrl Rajde., Singh: Will the 
Minister of RaIlways be pleased t() 
state: 

(a) whether it is a fact that the 
Typists On the Railways are not' paid 
Machine Allowances, whereas Panck 




